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Dr Reddy’s to seek
govt nod for Russia’s

. . 15% on first day .
1< in Mn.)
Splltllll( V vaccine PRESS TRUST OF INDIA e e
New Delhi, February 3
KRISHNA N DAS forthevaccine this month orthe s R Quarter ended Nine months ended |Year ended Quarter ended Nine months ended |Year ended
New Delhi, February 3 next. “We will be applying for = THE INITIAL PUBLIC offer of e 5L1:1nzu|5n.n91um 31.12.2019(31.12.2020|31.12.2019|31.03.2020| 31.12.2020 3nm.:nzn'amm191 3L1:.1|::ﬂ[31.11.1l]131 31.03.2020
emergency-use authorisation  Brookfield India Real Estate Un-audited|Un-audited|Un-audited |Un-audited| Un-audited] Audited |Un-audited|Un-audited| Un-audited| Un-audited|Un-audited| Audited
DR REDDY'S LABORATORIES  (EUA) by March 2021, a Dr  Investment Trust (REIT) was
Wﬂl Seekemergency_use autho_ Reddy’s Spokeswoman told Subscribed 150/0 on the first day 1 Total Income from operations 11,532 11,020 2,695 32,276 25,5349 33,547 12,010 11,913 2,689 34,606 25,534 34,154
risation for Russia’s Sputnik V. Reutersinanemail,addingthat  of subscription on Wednesday. 2 | Met Profit (Before tax, Exceptional ltems) 2,633 2,503 1,690 6,860 4,695 5,044 2,636 2,627 1,695 7,162 4,719 6,138
fggg?;‘:z‘;; ;1?2%1215;122}1{; 3&%?5&)“%52?&&3;3‘2? . 11; 12re6C(;e(gvelc11nitlsndaSgaifl2i 3 | Met Profit before tax {after Exceptional 2633 | 2,503 | 1690| 6860| 4695 | 5944 2636 | 2627| 1698| 7162 | 4719 | 6,138
) y - S Rt Items)
o ednesday, A e, WS s Sandard oo s 09085 || | e o] | o | 5t | || o | e | ot | v ||
its effectiveness. Control Organization (CDSCO) ~ with the NSE. 5 | Tatal Comprehensive Income for the 2,120 2,392 1,177 6,073 3,314 3,863 2,117 2,476 1,184 6,290 3,334 4,010
A source close to the drug  hadnoimmediate commenton Institutional investors period (Comprising Prafit / Loss) Jor the
regulator said the application  apotential application. category was subscribed 3% E:-;:::i;ig:ti:rixiln?;-:ﬂc;t[}rgfr ta)
could come within days and The vaccine has proved and other investors portion . "
when approved, bolster India’s ~ 91.6% effective against Covid-  was 30%. & | Equity share capital (Face value of 152 152 138 152 138 138 152 152 138 152 138 138
18-day-oldimmunisationcam- 19, based on late-stage trials in Brookfield India hit the Y A=pachl
paign which has covered more  Russia, results published in the  capital market with its REIT 7 | Reserves (excluding Revaluation Reserve) 25,773 26,053
than 4 million peoplewithtwo  Lancet medical journal showed public issue on Wednesday to 8 | Earning per share (Face value of T 1/-
othershots. onTuesday.Morethanamillion raise upto 33,800 crore. each) (not annualized)
DrReddy’shasbeenworking  people in Russia have received Investment firm Brookfield (i) Basic (in ) 1287 | 14.06 872 | 3648| 2493 3206 1283 | 141 876 | 3796 | 2506 | 33.08
with the Russian Direct Invest- ~ Sputnik V, which is marketed India's REIT on Tuesday raised —— . —
ment Fund (RDIF)toholdsmall ~ abroadbytheRDIFandhasbeen 31,710 crore from anchor Uiy Difutedio %) 125 i fiis ik kit ERe 2e:h2 1450 875 i) #:05 b

clinical trials of Sputnik V in
India.OnTuesday,RDIFtold ANI
that it expected to get approval

approved for emergency use in
Algeria,Argentina, Bolivia, Mex-
icoand Serbia. =~ —REUTERS

Brookfield India
REIT initial public
offer gets subscribed

investors. Brookfield REIT will
be the third listed trustin India
if it is successfully subscribed.

Pl Industries Limited

EXTRACT OF STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2020

Engpired by Johence

MNates:

1.  The aboveis an estract of the detailed format of guarterly financial results for the quarter and nine months ended December 31, 2020 filed with the 5tock Exchanges under Regulation 33 of the SEBI
[Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Un-audited Standalone and Consolidated financial results are available on the Stock exchange websites

[www bseindia.com and www.nseindia.com) and on the Company's website [www. plindustries.com)

The above financial results were reviewed and recommended by the Audit Committee of the Board and approved by the Board of Directors at their meeting held on February 2, 2021,

3.  The previous period's figures have been regrouped, re-arranged) re-classified wherever necessary.

o Sods M & b e Ll | |

Regd. Office: ‘SATYALAYA’, Door No. 266 (Old No.80), Ward
No.1, Behind Taluk Office, Sandur - 583 119, Ballari District
CIN:L85110KA1954PLC000759; Website:www.sandurgroup.com

Telephone: +91 8395 260301 Fax: +91 8395 260473

Financial results for all the periods presented have been prepared in accordance with the recognition and measurement principles of Ind A% notified under the Companies |Indian Accounting
Standards) Rules, 2015 as amended from time to time.

The Company isin the business of manufacturing and distribution of Agro Chemicals and accordingly has one reportable business segment viz. "Agro Chemicals',

]| 1
2l

6. Postthe nationwide lockdown announced on 247 March 2020 and resumption of operations during April 2020 as the Company is dealing in essential commadity, management believes that thereis
no significant impact of COVI0-19 pandemic on the current and future business condition of the Company, liguidity position and cash flow and has concluded that no material adjustments are
reguired in the financial results, Management will continue to closely monitar the situation,

7.  The Company has raised T 20,000 million during the previous quarter through Qualified Institutional Placement (QIP) of equity shares. The Company has issued 13,605,442 equity shares of face
value of ¥ 1/-each at a price of T 1,470 per Equity Share, including a premium of % 1,469 per Equity Share, Funds received pursuant to QIF remain invested in fived deposits and debt mutwal funds
[liquid and other short term categories).

NOTICE

&, The Consclidated financial results include the results of the following entities namely, Subsidiaries {a) PILL Fimance and Investment Limited (b) Pl Life Science Research Limited {c) PLlapan Co. Limited
(d) Isagro {Asia) Agrochemicals Private Limited (e) Jivagro Limited (f) PI ENZACHEM Private Limited (incorporated as whaolly owned subsidiary of the Company during the previous guarter].
(g] PI FERMACHEM Private Limited (incorporated as wholly owned subsidiary of the Company during the previous quarter); Controlled Trust, (R) PIl ESOP Trust; Equity accounted entities: (i) PI
Kumiai Private Limited [Joint Venture] {j} Solinnos Agro Sciences Private Limited [Associate)

The Board of Directors at their meeting held on February 02, 2021 have approved the interim dividend of € 3.00 per equity share of face value of € 1/- each for the financial year 2020-21.

In compliance with Regulation 47(1)(a) of Securities and Exchange Board of India
(Listing Obligations and Disclosure Requirements) Regulations, 2015, notice 1s hereby
given that 346" meeting of Board of Directors is scheduled on Wednesday, 10 February
2021, to consider, inter alia, un-audited financial results of the Company for the quarter g,
ended 31 December 2020.

Place: Gurugram
Notice of the Board Meeting is also available on the Company’s website at Date : February 2, 2021 For Pl Industries Limited

www.sandurgroup.com and on the website of the BSE Limited at www.bseindia.com Sdl/-
Regd. Office: LUdaisagar Road, Udaipur - 313001 {Raj) Mayank Singhal
Phone: 0294 24592451-55, Fax: 0294 2431544
CIN: L24211RI1946PLCOO0EES

TCI FINANCE LIMITED

Regd. Office: Plot no-20, Survey no-12, 4" Floor,

Kothaguda, Kondapur, Hyderabad-500084, Telangana.

Phone no: 040-71204284, CIN : L65910TG1973PLC031293,
FAX No: 040- 23112318, Email: srishti.soni@tcifl.in, Website: www.tcifl.in
NOTICE

Notice is hereby given that, a meeting of the Board of Directors of the Company is
scheduled to be held on Wednesday, 10" February, 2021, inter-alia, to consider and
approve the Un-audited financial results of the Company for the third quarter and nine
months ended 315t December, 2020.
A copy of this notice is also posted on the website of the Company at www.tcifl.in and
make necessary inquiries also on the websites of the stock exchanges at www.bseindia.com & www.nseindia.com.
EeinG e S Sotseme For TCFinance Limited

wvith advertisers or othervvise Sd/-

acting on an advertisement in Place : Hyderabad Srishti Son
any manner whatsoever. Date : 03-02-2021 Company Secretary

for The Sandur Manganese & Iron Ores Limited
Sd/-

Divya Ajith

Company Secretary

Vice Chairman & Managing Director
DIM ; D000B6E51

Place: Bengaluru
Date: 03 February 2021
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LIBERTY

LIBERTY SHOES LIMITED

CIN: L1920THR1986PLCOE3185
Regizlered Difice: Li ram, 13th Milestone, .1, Rarnal Road, Rutall, BO. Bastara,

acceptance of
copyvy, it is not possible to verify

11
R
its contents. The Indian
Express (P) Limited cannot be
held responsible for such
Wee

I & g bt L contents, nor for any loss or
Fe Il take you home

advertising

damage incurred as a result of
transactions with companies,
associations or individuals

Home First Finance Company India Limited

Registerad and Corporata Office: 311, Acme Plaza, Andhen Kurla Road, Andheri
East, Mumbai, Maharashtra 400 058, India; Telephone: +81 22 6504 (386,
E-miail: corporatef@homefirstindia.com; Website: waw homedirstindia.com;

Corporate identity Number: UG5920MH2010PLCZa07T03

NOTICE

MOTICE is hereby given pursuant to Regulation 29 read with Regulation 47 of the
Securiies and Exchange Board of India (Listng Obligations and Disclosure
Requirements) Regulations, 2015 that the Meeting of the Board of Directors of the
Company will be held on Friday, February 12, 2021, miler-alia, to consider and
approve the unaudited financial results of the Company for the quarter and nine
months ended December 31,2020.

The information contamed in this notice is also available on the Company's website
wiwvw.homefirstindia.com and also on the website of the siock exchanges al
www.baeindia.com and www.nseindia.com

For Home First Finance Company India Limited

advertising in its nevvspapers
or Publications. We therefore
recommend that readers

NOTICE

Pursuant to Regulation 29 and Regulation 47 of SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, notice is hereby given that a Meeting of Board of Directors
of the Company will be held on Friday, 12th February 2021 to inter alia consider
and approve the Un-audited financial results of the Company for the 3rd Quarter and
Mine Months ended 31st December, 2020.

This information is also available on the Company's website i.e. www.libertyshoes.com and
also on the websites of the Stock Exchanges where Company's shares are listed i.e. National
Stock Exchange of India Limited - www.nseindia.com and BSE Limited - www.bseindia.com

Advertisement under Regulation 18(12) in lerms of SEBI (Substantial Acquisition of Shares
and Takeovers) Regulations, 2011, as amended.

PREM SOMANI FINANCIAL SERVICES LIMITED

Corporate Identification Mumber:L&67120R11981PLCO06220
Registered Office:42, Jai Jawan Colony, Scheme No. 3, Durgapura, Jaipur-302 018, Rajasthan, India
Tel:+91 98290 51268;Email:limitedpsis@gmail.com; Website:www.psis.co.in;

This Post Offer Advertisement (“Post Offer Advertisement™) is being issued by Saffron Capital Advisors Private Limited
("Manager to the Ofter”), on behalf of Zyden Technologies Private Limited (“Acquirer”} in connection with the offer made by
the Acquirer in compliance with Regulation 18{12) of the Securities and Exchange Board of India (Substantial Acquisition of
Shares and Take overs) Regulations, 2011 and subsequent amendments thereto (“SEBI (SAST) Regulations™). This Post Offer

Dale : Feb 4 209 Sh Bachi ?d’" Advertisement is to be read in continuation of and in conjunction with: a) the Public announcement dated October 26, 2020 For Liberty Shoes Limited
et &, reyans Bacnhawal (“PA"): b) the Detailed Public Statement published on October 29, 2020 in Financial Express (English daily) all editions, Jansatta
Place : Mumbai Company Secretary & Compliance Officer (Hindi daily) &l editions, Mumbai Lakshdeep (Marathi daily) Mumbai edition and Business Remedies (Hindi daily) {Jaipur — |
Registered Office of the Targel Company). ¢) Letter of Offer dated December 30, 2020 (*LOF") and d) Pre Offer Advertisement adf-
-.. Exgl':siz:jrigﬂndum to DPS was published on January 11, 2021 ["POACCT) in the same newspapers in which the DPS was Dlacg: Gurugram, Haryana CS Munish Kakra
—aa MP BIRLA 1. Name of the Target Company © Prem Somani Financial Services Limited Date: Tuesday, 2nd February 2021 CFO & Company Secretary
... GROUP 2. Mameof the Acquirer . Zyden Technologies Private Limited
3. Nameofthe PAC . Notapplicabbe
UNIVERSAL CABLES LIMITED 4,  Nameofthe Managertothe Offer ©  Saffron Capital Advisors Private Limited AM BI KA COTTO N M I L Ls LI M ITE D
CIN: L31200MP1945PLCOO1144 5. Nameofthe Registrartothe Offer  ©  Bigshare Services Private Limited .
6. Dffer Details: Regd. Office: 9-A, Valluvar Street,

Registered Office:
P.O. Birla Vikas, Satna - 485 005 (M.F.), India

Phone: (O7672) 257121-27 = Fax: (07672) 257129, 257131

a. Date of Opening of the Difer
b. Dateof Closure of the Offer

. Tuesday, January 12, 2021

. Monday, January 25, 2021 Sivanandha Colony, Coimbatore-641 012.

7. Dateof Paymentof Consideration ©  Notapplicable, since no shares were tendered inthe Open Offer” cIN u L17115Tz 19 BB PLCﬂozzsg
E-mail: headofficed@unistar.co.in * Website: www.unistar.co.in 8. Details of Acguisition
Nemice - E— P Phone:0422-2491504, Fax:0422-2499623
Lh S8 BL 45 N0 I Acluals 4 S i = 5 - ;
Ofter Document . -
(Listing Obligations and Disclosure Requirements) Regulations, 82 | A Sar ook TR o = STATEM E"T DF UNAU DiTED FI NAHCIAL RESU LTS
2015, notice is hereby given that a Meeting of the Board of Directors = Hl;n;lregam ””‘“h“r UT sharus ten “”"d 5,586,684 il
of the Company will be held on Friday, the 12" February, 2021, inter- 8.3 | Aggregate number o1 shares accepied | g 58 884" il
alia, to consider and approve the Unaudited Standalone and 8.4 | Size of the Offer (Number of shares multiplied by Re. 25 76 652" il FOR THE GUARTER .lf H I HE MGHTHS EN DED 31 .'I1 .21!2 020
Consclidated Financial Results of the Company for the quarter and offer price per share) e (Rs. In Lakhs,except per share data)
nine months ended 31" December, 2020. 8.5 | Shareholding of the Acquirer before Acouirer Nl Acquirer : Nl :
The above information is also available on the Company's website Agreements/Public Announcement (No. & %) Particulars Sty EnBes S Wanties Evac [Fo6 S
at www.unistar.co.in and on the Stock Exchanges websites at B.6 | Shares proposed to be acquired by way of Share % 5 o
www.bseindia.com and www.nseindia.com. Purchase Agreement (“SPA Shares”) i1, AAkar S'EI.DEI'.EﬂE'EI i gl E.EDEBI 1 A 31-[!'2']20
e e e + Number Acquirer: 8,46,200° Acquirer: 8 46,200 Unaudited Unaudited Audited
Sd/- * % of Fully Diluted Equity Share Capital 25.62% 25.62% 1. Total Income from Operations 19278 14568 16495 43774 47689 62385
Pld e o Sﬂlna |:M P:| [EUdBEp Jaiﬂ: E ? Sharﬂ.s_ '|'_||_.E I."‘E'lj bl a u_f G. i Dﬁer h
Date - 03.02.2021 Bombari Becratiry : Numherﬂ ¥ way o1 up s i 2. Operating Profit 3664 2572 3062 7751 8422 10606
« % of Fully Diluted Equity Share Capital 26% 0.00% G Lodt L 182 LLE ol 37 245
ﬁ B.8 | Shares acquired after Detailed Public Statement 4. Gross Froft 3521 2390 2889 1224 7685 9671
TATA = Number of shares acquired NIL NIL 5. Depreciation 735 711 681 2149 2036 2758
THTA ST EEL LIMITED = % of the shares ac yirad MIL NIL ﬂhefura tax and EIEEFI'tiﬂ'ﬂﬂl il:BITIS:I ETEE 15?9 1203 5“?5 Eﬁdg 5913
Registered Office: Bombay House, 24, Homi Mody Street, 25 | Fost ollersharchold 7. Net profit{Lass) for the period
Fort, Mumbai - 400 001, India - o5t offer sharendldng X : .
Tel.. +91 22 6665 8282 « Numbser Acquirer : 17,05,084; Acquirer: 8,465,200, before tax (after excaptional items) &1 | 1619 2208 WIS | 3648 6913
Email: COSG%%?ES;?%'OCQE g\c’)%sﬂtgag&‘ggatastee'-com « % of Fully Diluted Equity Share Capital 51.62% 25.62 % 8. Net profit/ {Loss] for the period 2110 1287 624 "a08 4182 5295
' 8.10 | Pre & Post offer shareholding of the Public ~ Pre-Ofter Post-(ffer : Pre-Offer - | Post-Offer : hov Jax iher wrcepsnrial, hems)
NOTICE = Number 2283600 | 1424716 | 2283600 | 22,83,600 9. Other Comprehensive Income 0 i 0 N 0 10
NOTICE IS HEREBY GIVEN pursuant to Regulation 29 of the * % of Fully Diluted Equity Share Capital 69.13% 43.13% 69.13% 69.13% 10, Total Comprehensive ncome forthe period
Securities and Exchange Board of India (Listing Obligations Notes: [Comprising Profit | {Logs) for the period 2110 1287 1624 3898 4182 5215
and Disclosure Requirements), Regulations, 2015 that a * No shares tendered in this Open Offer. The same has been certified by Registrar to the Offer vide its certificate dated Janvary 28, 2021 [afer ax |
meeting of the Board of Directors of Tata Steel Limited (13 Assuring fullacoeplance under the Upen Offer _ _ . . 11. Equity Share Capital 572.50 | 57250 | 572.50 572.50 | 572.50 572.50
' N . (2] As perine 5PA dzted Ociober 26, 2020 the Acquirer reserves the right to furtfer acquwire 78,800 Equity shares consfifining 2.29% -
(the 'Company') will be held on Tuesday, February 9, 2021, inter of the Targer Company from the members of the promafer and promalter group of the Target Company on the same tenms and 12. Reserves{Excluding Revaluation g 2 : =
alia, to consider and take on record the audited Standalone and ;n;f::f:g: :;-.:-. ”;If'-ﬂ"f;hﬁﬂﬂ'."ﬂ the SPA, subject fo acquirer maintaining its shareholding within the imits prescribed for mimimim Reserve) as per Audited Balance Sheet - 50034
- - . MU AN 13. Eamings Per Share (of Rs.10- each) [
unaudited Consolidated financial results of the Company for the 9. The Acquirer along with its Directors, severally and jointly accepts full responsibility for the information contained in this Post c@::;;m; anrﬁ #;r::::nllnu:d qpi?ﬂl:nl:nlmsT
quarter and nine months ended December 31, 2020. Offiar Advertisement and atso for the obligations under SEBI (Substantial Acquisition of Shares and Takeovers), 2011, _
_ _ _ _ _ _ 10. Acopy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limited and the Target Company. a) Basic 36.85 22.48 28.37 68.08 73.05 91.27
The said Notice and the financial results will be made available All undefined capitalized terms used herein shall have the same meaning as ascribed to such terms in the Letter of Offer, b) Diluted 16.85 22 48 28.37 £8.08 73.05 91.27
, : , Note : The above is an extract of the detailed format of Quarter/Nine Months Financial Results
as on the web f the N | Stock Exch f Ind
website of the National Stock Exchange of India SAFFAON CAPITAL ADVISORS PRIVATE LIMITED : :
o o o sk P : : ended 31" December, 2020 filed with the Stock Exchanges under Regulation 33 of the SEBI
Limited at www.nseindia.com and BSE Limited at —— cOTpOrate ldentification Number: UBT1 20MH2007FTC166711 e ki . : :
B LN 757N 605, Sictn Floor, Centre Point, J B, Nagar, Andherl (East), Mumbai - 400 059, India ( Listing thgatmr_‘r and Disclosure requireme ntsj_ Regulations, 2015. The full format of the
www.bseindia.com. Dt AN S Tel. Mo.: +91 27 4082 0906, Fax Mo.: +91 22 4082 0999 Unaudited Financial Results for the Quarter / Nine Months ended 317 December 2020 are
Tata Steel Limited | || Email id : openofiers@@satironadvisor com available on the Company's websites www.acmills.in and on the websites of BSE
Sd/- RN oW TG www.bseindia.com) & NSE (www.nseindia.com : iils Limi
Parvatheesam Kanchinadham g;;r?:g?;m:? éui;fjﬁrﬂjﬁvggggﬁzﬂmnal:l'.'isu.*.-:l:lm ( ) ( ) For Ambika Cotton Mills lelf;‘rg
February 2, 2021 Company Secretary & : :
Mumbai Chief Legal Officer (Corporate & Compliance) Contact Persan : Varsha Gandhi . P.V.Chandran
Place: Mumbai Place : Coimbatore Chairman & Managing Director
TATA STEEL Date - Fabruary 03, 2021 s | | Date : 03.02.2021 DIN:00628479
fananciglig® cPigh 1" o® @ o® @ o® ©
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USS GLOBALLIMITED
(Formerly known as SURNIDHI INVESTMENT LIMITED)
CIN: L74900DL1993PLC056491
Regd office : 1502, 15th Floor, RG Trade Tower,
Netaji Subhash Place, Pitam Pura,
New Delhi - 110034
Phone: 011-45824477
Website: www.ussgloballtd.com
E-mail: surnidhiinvestmentlitd@gmail.com
Notice of 1/2021 Board Meeting

Pursuantto-Regulation-29 read with Regulation 47
of the SEBI (Listing Obligations and Disclosure
Requirements), Regulations, 2015, as amended,
Notice is hereby given that the 1/2021 Meeting off
the Board of Directors of the Company is scheduled
to be held on Saturday, February 13", 2021, at
3:30 P.M. at the Registered office of the
Company, inter alia, to consider and take on
record the Un - Audited Financial Results of the
Company for the Third Quarter and Nine Months
ended December31*,2020.

The said information is also available on the
Company’s website at www.ussgloballtd.com and
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Advertisement under Regulation 18(12) in terms of SEBI (Substantial Acquisition of Shares
and Takeovers) Regulations, 2011, as amended.

PREM SOMANI FINANCIAL SERVICES LIMITED

Gorporate ldentification Mumber:L&671 20RJ1991PLCODG220
Registered Difice:d42, Jai Jawan Colony, Scheme No. 3, Durgapura, Jaipur-302 018, Rajasthan, India
Tel:+ 891 38290 51268 Email:limitedpsiz@gmail.com; Website:www.psis.co.in;

published.

1. Name of the Target Company
MWame of the Acquirer

Name of the PAC

Mame of the Manager to the Offer
Name of the Registrar to the Offer
Offer Details:

2. Date of Dpening of the Offer

b. Date of Closura of the Offer

Mot applicable

AN 2

This Post Offer Advertisement ("Post Offer Advertisement™) is being issued by Saffron Capital Advisors Private Limited
(“Manager to the Offer”), on behall of Zyden Technologies Private Limited (“Acquirer”) in connection with the offer made by
the Acquirer in compliance with Regulation 18(12) of the Securities and Exchange Board of India (Substantial Acquisition of
Shares and Take overs) Regulations, 2011 and subsequent amendments thereto (“SEBI (SAST) Regulations™). This Post Offer
Advertisement is fo be read in continuation of and in conjunction with: &) the Public announcement dated October 26, 2020
("PA"); ) the Detailed Public Statement published on October 29, 2020 in Financial Exprass (English daily) all editions, Jansatta
(Hindi daity) all aditions, Mumbai Lakshdeep (Marathi daily) Mumbai edition and Business Remedies (Hindi daily) (Jaipur -
Reqistered Office of the Target Company). ¢} Letter of Offer dated Decemnber 30, 2020 ("LOF™) and d) Pra Offer Advertisement
Cum Corrigendum to DPS was publishad on January 11, 2021 ("POACC") in the same newspapers in which the DPS was

Prem Somani Financial Services Limited
. Zyden Technologies Private Limited

Saftron Capital Advisors Private Limited
Bigshare Services Privata Limited

o Tuesday, January 12, 2021
. Monday, January 23, 2021

Agreements/Public Announcement (No. & %)

7. Date of Payment of Consideration Mot applicable, since no shares were tendered in the Open Difer”
8. Details of Acquisition
i Proposed in the
S.No. Particulars Ila‘hl:nﬂuwmant Actuals
8.1 | Offer Price As. 3.00 per share Rs. 3.00 par share
.2 | Aggregate number of shares tendered 8 55 B84 Mil*
8.3 | Aggregate number of shares accepted 8 58 Aad” Nl
8.4 | Size of the Offer (Number of shares multiplied by Rs. 25,76,652" Nil*
offer price per sharg)
8.5 | Shareholding of the Acquirer before Acquirer Nl Acquirer ; Nil

Shares proposed to be acquired by way of Share
Furchase Agreement {"5PA Shares”)

= Number

B.B

e

Acouirer: 8,46,200°

Acouirer; 846,200

(1) Assuming fulf acceplance wnder the Cipan Offer

pubic shareholding.

Place; Mumbai
Date : February 03, 2021

= % of Fulty Diluted Equity Share Capital 25 6% 96 (A%,
8.7 | Shares Acquired by way of Open Offer
* Number B 58 B&4"™ il
= % of Fully Diluted Equity Share Capital 26% 0.00%
8.8 | Shares acquired after Detailed Public Statement
« Number of shares acquired HIL NIL
+ Price of the shares acquired NIL MIL
+ % of the shares acquired NIL NIL
8.9 | Post offer shareholding
+ Number Acquirer ; 17,05,084; Acquirer: 8,46,200;
+ % of Fully Diluted Equity Share Gapital 51.62% 25,62 %
8.10 | Pre & Post offer shareholding of the Public Pre-Ofter : Post-Offer : Pra-Offer Post-Offer
+ Number 22,683,600 14,24 716 22 83,600 22 83,600
+ % of Fully Diluted Equity Share Capital £O 13% 43.13% 63, 13% 69,13%
Noles:

" No shares lendered in fivs Open Offar The same fras been certifed by Registrar 1o fhe Olfer wide its certiicate dated January 28, 2021

(21 As par the SPA datad Dolober 26, 2020 Mhe Acquirer reseryes e right 1o faethar acoure 78,800 Equity shares comsifiming 2 39%
of fhe Targel Comparry from the memibers of the promaofer and promoder group of the Targst Company on fhe same tenms and
conditions as mertionad in e SPA, sulieet fo acquirer matntaiming 115 shareholding within fthe fimits prescribed for minimam

9. The Acquirer along with its Directors, severally and jointly accepts full responsibility for the information containad in this Post
Offer Advertisernent and also for the obligations under SEBI (Substantial Acquisition of Shares and Takeowers), 2011.

10. A copy of this Post Offer Advertisernent will be avaitable on the websites of SEBI, BSE Limited and the Target Company.

Al undefined capitalized terms used herain shall have the same meaning as ascribad to such terms in the Letter of Offer.

ISSUED BY THE MAMAGER TO THE OFFER ON BEHALF OF THE ACQUIRER

SAFFRON CAPITAL ADVISORS PRIVATE LIMITED
Corporate identification Mumber: U671 20MH2007FTCTBE711

605, Sixth Floor, Centre Point, J .B. Nagar, Andheri (East), Mumbai - 200 059, India
Tel. No.: +91 22 4082 0906, Fax No.: +91 22 4082 0999

Email id ; openoffersi@saffronadvisor.com
Website: www sallronadvisor.com
Investor grievance ; investorgrievance@saffronadvisor.com
SEB| Registration Number : INM 000071211
Contact Person : Varsha Gandhi

Cainnd Conem

UNIVERSAL OFFICE AUTOMATION LIMITED

Reqd. Office @ 806, Siddharth, 96, Mehru Place, New Delbi - 110019

CIN: L343000L 1821PLC044 2565, Website - unicficeaufomafion.com

NOTICE

In complance o Requlalion 29 read with Regulaton 47 of SEBI (Listing Obligation and
Dizclosure Raquirements) Regulation 2015 nolics |2 hereby given that the maating of the Board
of Directors of the Company ks schedulad 1o be held on Thursday, 117 February, 2021 a13:30 PM
to consider the un-audited results of the Company for the quarter ended on December 31, 2020,

Thig intimation is also available on the website of the Company 3t wew, uniofficeautomation.com
and may also be accessed onthe Stock Exchange website at hittpfwenw. bseindia.com
Further in tferms of 'Minimum Siendards for Code of Condwct o Regulate, Monitor and Report
Trading’ for ¢ealing in securlies of fhe company, fe Company has decided that the frade close
periad {i.2. chosure of frading window) would commence froem 600 Ph on 05-02-2021 and end 43
Furs after the results are made pubic on 11-02-2021,
For Universal Office Automation Lid.
Sdi-
Maina Luthra

Company Secretary

Date : 03.02.2021
Place : Moida

EDELWEISS ASSET RECONSTRUCTION CO. LTD,
CIN - UET100MH200TPLC1T4TSS
Edelweiss House, Off C.5.T Road, Kalina, H lrr'hﬂl 400 098
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Advertisement under Regulation 18(12) in terms of SEBI (Substantial Acquisition of Shares

and Takeovers) Regulations, 2011, as amended.

PREM SOMANI FINANCIAL SERVICES LIMITED

Corporate Identification Number:L67120RJ1991PLC006220
Registered Office:42, Jai Jawan Colony, Scheme No. 3, Durgapura, Jaipur-302 018, Rajasthan, India
Tel:+91 98290 51268;Email:limitedpsfs@gmail.com; Website:www.psfs.co.in;

This Post Offer Advertisement (“Post Offer Advertisement”) is being issued by Saffron Capital Advisors Private Limited
(“Manager to the Offer”), on behalf of Zyden Technologies Private Limited (“Acquirer”) in connection with the offer made by
the Acquirer in compliance with Regulation 18(12) of the Securities and Exchange Board of India (Substantial Acquisition of
Shares and Take overs) Regulations, 2011 and subsequent amendments thereto (“SEBI (SAST) Regulations”). This Post Offer
Advertisement is to be read in continuation of and in conjunction with: a) the Public announcement dated October 26, 2020
(“PA"); b) the Detailed Public Statement published on October 29, 2020 in Financial Express (English daily) all editions, Jansatta
(Hindi daily) all editions, Mumbai Lakshdeep (Marathi daily) Mumbai edition and Business Remedies (Hindi daily) (Jaipur —
c) Letter of Offer dated December 30, 2020 (“LOF”) and d) Pre Offer Advertisement

Registered Office of the Target Company).

Cum Corrigendum to DPS was published on January 11, 2021 (“POACC”) in the same newspapers in which the DPS was
published.
1. Name of the Target Company : Prem Somani Financial Services Limited
2. Name of the Acquirer : Zyden Technologies Private Limited
3. Nameofthe PAC . Notapplicable
4. Name ofthe Managertothe Offer : Saffron Capital Advisors Private Limited
5. Nameofthe Registrartothe Offer : Bigshare Services Private Limited
6. Offer Details:
a. Date of Opening of the Offer . Tuesday, January 12,2021
b. Date of Closure of the Offer . Monday, January 25,2021
7. Date of Payment of Consideration : Notapplicable, since no shares were tendered in the Open Offer”

8. Details of Acquisition
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. Proposed in the
S.No. Particulars Dﬂepr Document Actuals
8.1 | Offer Price Rs. 3.00 per share Rs. 3.00 per share
8.2 | Aggregate number of shares tendered 8,58,884" Nil*
8.3 | Aggregate number of shares accepted 8,58,884" Nil*
8.4 | Size of ‘the Offer (Number of shares multiplied by Rs. 25,76,652" Nil*
offer price per share)
8.5 | Shareholding of the Acquirer before Acquirer :Nil Acquirer : Nil
Agreements/Public Announcement (No. & %)
8.6 | Shares proposed to be acquired by way of Share
Purchase Agreement (“SPA Shares”)
o Number Acquirer: 8,46,200? Acquirer : 8,46,200?
* % of Fully Diluted Equity Share Capital 25.62% 25.62%
8.7 | Shares Acquired by way of Open Offer
* Number 8,58,884" Nil*
* % of Fully Diluted Equity Share Capital 26% 0.00%
8.8 | Shares acquired after Detailed Public Statement
 Number of shares acquired NIL NIL
« Price of the shares acquired NIL NIL
* % of the shares acquired NIL NIL
8.9 | Post offer shareholding
¢ Number Acquirer : 17,05,084; Acquirer: 8,46,200;
* % of Fully Diluted Equity Share Capital 51.62% 25.62%
8.10 | Pre & Post offer shareholding of the Public Pre-Offer: | Post-Offer : Pre-Offer: | Post-Offer :
« Number 22,83,600 14,24,716 22,83,600 22,83,600
* % of Fully Diluted Equity Share Capital 69.13% 43.13% 69.13% 69.13%

Notes:

* No shares tendered in this Open Offer. The same has been certified by Registrar to the Offer vide its certificate dated January 28, 2021.

(1) Assuming full acceptance under the Open Offer

(2) As perthe SPA dated October 26, 2020 the Acquirer reserves the right to further acquire 78,800 Equity shares constituting 2.39%
of the Target Company from the members of the promoter and promoter group of the Target Company on the same terms and
conditions as mentioned in the SPA, subject to acquirer maintaining its shareholding within the limits prescribed for minimum

public shareholding.

9. The Acquirer along with its Directors, severally and jointly accepts full responsibility for the information contained in this Post
Offer Advertisement and also for the obligations under SEBI (Substantial Acquisition of Shares and Takeovers), 2011.

10. Acopy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limited and the Target Company.

Allundefined capitalized terms used herein shall have the same meaning as ascribed to such terms inthe Letter of Offer.

ISSUED BY THE MANAGER TO THE OFFER ON BEHALF OF THE ACQUIRER

SAFFRON CAPITAL ADVISORS PRIVATE LIMITED

Corporate Identification Number: U67120MH2007PTC166711

605, Sixth Floor, Centre Point, J .B. Nagar, Andheri (East), Mumbai - 400 059, India
Tel. No.: +91 22 4082 0906, Fax No.: +91 22 4082 0999

Email id : openoffers@saffronadvisor.com
Website: www.saffronadvisor.com

SEBI Registration Number : INM 000011211
Contact Person : Varsha Gandhi

Investor grievance : investorgrievance@saffronadvisor.com

Place: Mumbai
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Date : February 03, 2021
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ASIA CAPITAL LIMITED
CIN: L65993MH1983PLC342502
Registered Office: 203, Aziz Avenue, CTS-1381,
Near Railway Crossing Vallabhbhai Patel Road,
Vile Parle (W), Mumbai- 400 056

SIN\PLEX

gl ReALTY LTD.

Rpcdew Rt fafies

30 IR QLY AT, W e FERIST diep, FgrieHT (7, ) §a8-800099.
R.R9-R-230¢349, TET: §9-3-33003003
Jqage:www.simplex-group.com; 3-Hal:realty@simplex-group.com
HARIT:TH95990TATII] 43 TeRTt000349

3¢ fEH, 2030 Ul HuSea fAwTd & TSATEIIAT THHe SToraTaiieTd et frsmuien ofgame

Phone: 022-26100787/ 801/ 802
Email: asiacapitallimited@gmail.com
Website: www.asiacapital.in

Notice is hereby given that 07/2020-21 meeting of
the Board of Directors of the Company is scheduled
to be held on Thursday, 11th February 2021 at 4:00 p.m.
at the Registered Office of the Company at 203,
Aziz Avenue, CTS-1381, Near Railway Crossing
Vallabhbhai Patel Road, Vile Parle (W), Mumbai-
400056, inter-alia, to consider and approve the
unaudited financial results for the quarter ending

GOOD VALUE IRRIGATION LTD
CIN : L74999MH1993PLC074167
Regd Office : 3“ Floor, Industrial Assurnace Building, Churchgate, Mumbai - 400 020.
NOTICE
NOTICE pursuant to Regulation 29, 33 and 47(1)(a) of SEBI (Listing Obligation and
Disclosure Requirement Regulations, 2015) is hereby given that Meeting of the Board
of Directors of the Company will be held at Registered office of the Company on
Tuesday, 09" February, 2021 at 11.00 A.M. to consider and approve the Un-Audited
Financial Results along with Limited review report for the Quarter ended 31%

December, 2020 along with other business transactions.
For Good Value Irrigation Ltd
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quefter 39.92.30%0 | 39.92.3020 | 39.93.309% Date : 03/02/2021 Mang?ri‘ngusDzir“esﬁtgzr Date: 03/02/2021 Director RISATHE FIATAA Sobd TEHTE ¥ T € AT Je5d Hueh HIEa,
PRI TRV S Y.8% 3%%.04 20.09 : Place: Mumbai DIN: 01463131 . .
T AHRIE ABTIRD g i 3FofaR TRl .
ot o ) PUBLIC NOTICE e
FRYd ProTaeiana Fegs T/ (qer) (ST aTa) $9.49 2.09 €3.60 fear wgUed ifew W, SETgER Notice is hereby given that my clients NALIN N. DOSHI & SMT. PREETI NALIN DOSHI, o -
. . ) ITEET ST, 29¢3 ¥ T present owner of Room no. B/34, Ambe Ashish, Ashapura C.H.S., Plot No. 178/3, Nahur ®.
PR AR e T e e e 2490 09%| 0330 ST frefr 39 e s 7 e | | Road, Mulund West, Mumbai - 400 080, having Share Certificate No. 34, Dist. Nos. from 166 | [ 20% | AT AT R | % ) g At o | e
T ({2 e B-0639 / DEL / PER / 1000+ / 05 / }\o 170. M¥(Cll)ieDntth3vlegl7o§t fromttr[ljeti)r {mssesBsiqlnd the asb(i;/esai(éjlat’sctﬁqo orilgiFSaLCr?ain
T/ (et @ R Y S (GRAR - 863 02, ¥ feias greemen ate executed between Builder as Seller and Jaya Chimanlal Shah, as | oo o TEE e
f - Jasw ( ) ? W i 5(6;514 gggwwg.ﬂ%;ﬁ az%ioégoﬂﬂ Purchaser and (2) Agreement dtd Sept, 1977 executed between Jaya Chimanlal Shah, seller R gﬁrs‘ At ey QEI
T WSS 288.98 8R.98 %%.98 3 and Laxmiben Jayantilal Nagda as purchaser therein, my client have lodged N.C. to that < 5 03/03/30%% WRIN®
ST TR (35,90, - ¥ (oreidia @ e amae) oSz 2R faws 9E forgma / emar &, ar| | effectwith Mulund Police Station vide N.C. No. 252/2020 dated 02.02.2021.
i ‘Tﬁ% o i 3 37 T ¥ THE F A & 30 faAr If any person/s found the said original Agreements may kindly return the same at above
®d ( e, 7 e kil ) 9.4 0.09 ¥8% 3 ofraT Mg B ST 9T 21 ST & mentioned address or to call on the below given mobile number regarding the same, so that

my client collect the same from concern person.

If any person having any claim, right, interest in respect of the said flat premises, may
kindly submit their claim to the undersigned in writing alonwith proof within a period of 15
days from the date of publishing of this notice, any claim received after the stipulated time
shall be treated as null and void and my client shall not be legally bound for the same.

Date : 02.02.2021 GEETA A. PATIL
Advocate High Court,

Shripad Bldg Compound, Gr. Floor, Near Mulund Court, J.S.D. Road,

Mulund West, Mumbai 80. Contact No. 9773190121
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Advertisement under Regulation 18(12) in terms of SEBI (Substantial Acquisition of Shares
and Takeovers) Regulations, 2011, as amended.

PREM SOMANI FINANCIAL SERVICES LIMITED

Corporate Identification Number:L67120RJ1991PLC006220
Registered Office:42, Jai Jawan Colony, Scheme No. 3, Durgapura, Jaipur-302 018, Rajasthan, India
Tel: +91 98290 51268;Email:limitedpsfs@gmail.com; Website:www.psfs.co.in;

This Post Offer Advertisement (“Post Offer Advertisement”) is being issued by Saffron Capital Advisors Private Limited
(“Manager to the Offer”), on behalf of Zyden Technologies Private Limited (“Acquirer”) in connection with the offer made by
the Acquirer in compliance with Regulation 18(12) of the Securities and Exchange Board of India (Substantial Acquisition of
Shares and Take overs) Regulations, 2011 and subsequent amendments thereto (“SEBI (SAST) Regulations”). This Post Offer
Advertisement is to be read in continuation of and in conjunction with: a) the Public announcement dated October 26, 2020
(“PA"); b) the Detailed Public Statement published on October 29, 2020 in Financial Express (English daily) all editions, Jansatta
(Hindi daily) all editions, Mumbai Lakshdeep (Marathi daily) Mumbai edition and Business Remedies (Hindi daily) (Jaipur —
Registered Office of the Target Company).
Cum Corrigendum to DPS was published on January 11, 2021 (“POACC”) in the same newspapers in which the DPS was

c) Letter of Offer dated December 30, 2020 (“LOF”) and d) Pre Offer Advertisement

WHITEHALL COMMERCIAL COMPANY LIMITED
CIN: L51900MH1985PLC035669
Regd. Office: 0-402, Floor-4, Plot-389, Palai Ratan House, Sankara Mattham Road,
Kings Circle, Matunga, Mumbai-400019
Tel No.: 022-22020876, Fax :- 022-22020359 Email ID: whitehall@yahoo.com
NOTICE

Notice is hereby given that pursuant to Regulation 29 read with Regulation 33 of the Securities and
Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015, thata
meeting of the Board of Directors of the Company is scheduled to be held on Friday, February 12, 2021
at 4.30 p.m at registered office of the company, inter alia to consider and approve the Un-audited
Financial Results of the Company for the quarter and nine months ended December 31,2020.
Further, interms of the Company's Code of Conduct and SEBI (Prohibition of Insider Trading) Regulations,
2015, the trading window for dealing in securities of the Company by its designated persons, shall
remain closed till the close of business hours of Sunday, 14" February, 2021.

Formore details please visit the website of the Company i.e. www.whitehall.co.in and the Stock Exchange
where the shares of the Company are listed i.e. www.bseindia.com.

For Whitehall Commercial Company Limited

Rohit Prabhudas Shah

Place : Mumbai Director

(qeft aTrefadial wiwe afeddy fafiee 3TeEe JUR)
. TISTRITH: TAYLL %0 OUHTRIZR LY, 0Ru3UY
ievfl e Wmaﬁ %402 ST Sfi-ygo2, Aer afafemr,
?ﬁaqﬁﬁnﬂ e firet Huks, AET@E, —¥00 0%%.
@A : (0R7) R¥o0R%00 HAT : (03IR) B¥00RLL
39 : mca@ahaholdings.co.in JerErse : www.idreamfilminfra.com

e

A2 =T QuATd A 3R A, Tl (Fafeen srifeemer 3fvs fetrtion famadien)
VT 02y =T fEm 3} wEatfuar fem v @R 3¢ e, 030 TS
GetedT foHTE! 9 7 HEI=ITeh RaT o=l mmmlm(&ﬁﬁﬁ?ﬁaﬁﬁm‘ﬁﬂmﬁﬁlﬁa
W%ﬁamgaé%égwmﬂw 2038 Uoft e GemTereh
TgoaTH BT BIUTR 318

@M@Tmﬂm%maﬁ@aﬁ@%ﬁmmmé%ﬂ)%ﬂéw
Q094 AT IEATER U= e Sholean wchie faegidiomed SraER
wam@%ﬁé%nﬁ@ﬂﬁwmiaw 20T FIHE HIfeH T

HZI W%?ﬁ HU=AT www.idreamfilminfra.com éamézat AT o A3
I Yioeeg ed 1 Wik THEESeA AT www.bseindia.com JeETSEaX

Date : 3" February, 2021 DIN : 00217271

I BN fofies

HISTTIT: U338 RUTATAL 3¢ A TGH oU g 20

el HITHA: h—UE,, TS s ufE, urerer—¥oguof.
Jemrge:www.aurolabs.com, $-aw:auro@aurolabs.com
.10 -GEEIU UG, TR Th. 1033 —BREIUNEO
IY FIAT U AT IR H, weft (fofeen srifeain sfve fewmor framdeH)
TSI 0%y <A By wEanfuar fram 3% gEm 3% feder, 2030 TS Huwwen
fommdierfear sreramfifia o Frepd @@= sreasren s st TRl 9 Hafuq
TR GEAESEE AW H0 9 A 30 AT EER, 99 e, 0% st
Feft (3Mclies SR T Tt 03y S =R faeht S Td i =afh
ST AT SHereics ATqaTseh AeATgR R, THaeT o STgare ST sl Hishalsham
e Sfameic TaamreRRar ¢ STHaT, 2032 TR 6 3AUATd A5 AT FeETa=T
SHehe forefiar fsehafeht mifedt feeamat v¢ qmma =R faeh susdt T,
e qUe sai=a www.aurolabs.com Jemrses iy s et I Hiwaeg
IR 1 &b TgE=er=al www.bseindia.com SeETEa 3@y Eise.
i Fanetw fofregsfa
g/ -
IRA JHANTE
HEAY I HATIATIhTT TSR
(T 0033002%)

feemmor: gag
feteR: 3 thgam, R0%%

ITASH 3T,
foren <huHI ferfregehivar
(gt aiTestien e afegaw ffies)
@@/~
wiftreRT e
TaemTon: gag AT T
femen: 3 Thgaml, 2039 SIS 09505334
Tamilnag | TEE wRET: 36.¥, fRAR weq, s U, wead
TMB Mercantile | TehToiais, s afyerm, Teter fieat, HERIZ-%¥0220%.
BankLtd. | 3X.:0340-333088l/HIATET:L30CLY0RRY

Be a step ahead of life

vasai@tmbank.in

ke ¥-u (Fam ¢(5) uer)

TYTeR Ao fashramdt fesht g
Rrgliem@iv sfce fehregao o6 fhifSee oidey ofcs wwmidi= 31fe faagfict
3o 3FFe 2003 FgaTar R st (TR Fed, 2002 =1 T ¢(8)
Y TR WA fershieir forera fesht e

FAHH SHAE S0 fRIva: g 3 SEFERAT A FT Guad Id 312 T, Sfegd
Teh! WeHTSHS WTeA! FHE holedT ETaR HICTHTS TRYT/ SR 3118 ST a1l afiesTe
TR, AT fETh 26.02.30%% TSh T 3118 I 3118 & S 318 I 3718 A1 e o
st faet 7w 7 sfimdt v dursh 7w aftreTe Hehede o
fofuee, aud s (vfoqg eFel) =i 3@ sEel 3%.0%.202¢ USH ¢ w@W
%.9%,4R,800 /- IgARR forshl heft T, Sfad God 6.,%%,600/ - 3R (0T
SEN A 5.4%,%600/ — 3.

oft. dursht st o @ oftaet e gyt am T 9 e e weie
.04, T AT, TET IFUEHS, THA TH.6.R¢, fewEn .2, Ma SHSAN, I
AT, TR ForeRt Ao 3.8t AL TR qeEE qrRT.

Fershrean wfereat Fem @ sriepfar wfayg ereie Jemmsear faciean foeen Hed s

(www.tmb.in). wgt/ -

wTfergRa sTfareRT,
faais 1 02.02.203% afireATe Wehetger deh foifies
fewmor : == TS IE R AT

PIONEER GROUP

Fiqufl. wrEteE: I L0, yo aeten, sifime fTmme, wic . Hiu-g gfermn
e 3T, 3% 7 foiek T, e (
WeRd: 033-¥33333%3 §-Tel: mumbai@pelhakoba.com

uf=m), GIE-¥0004¢. §.:033-¥3R3R33,

www.pelhakoba.com

EINE m g%ﬁ e published.
$.%0¢, RGN 1. Name of the Target Company : Prem Somani Financial Services Limited fSd9R. 2020 i Uil ﬁ'q'@ :‘wmﬂ'[ Qﬂ;ﬁ—q Qﬂ;ﬁr—r
RIS ﬁ:"' gaz‘ ¥0008%, e 2. Name of the Acquirer : Zyden Technologies Private Limited 3 PR ¢ q q
%.2226(9), 22%¢, 2230 (M), [ | 5" Nameofthe PAC - Notapplicable reraaRfda faxiia Rt srgarer
8232 () & e T R E' U 4. Name of the Managertothe Offer : Saffron Capital Advisors Private Limited
5 ¢ 9 a?m“rg Horch TR, 5 5. Name of the Registrartothe Offer : Bigshare Services Private Limited
Esmim e gquig Freitfm ° gﬁga?:toafig;)ening of the Offer . Tuesday, January 12,2021
el wﬁiﬁo |qq«|?j§|—§ b. Date of Closure of the Offer : Monday, January 25, 2021
= .00, 7. Date of Payment of Consideration : Notapplicable, since no shares were tendered in the Open Offer” Aqereit ool AUt Aqoreit Aqoreit R oo
FeBUTT, mwg—& el . mﬁ 8. Details of Acquisition
%@O&ogz ??Q%mené S.No. Particulars Proposed in the Actuals m ﬁ'q‘@
P 0¥.0% v . Offer Document 3. quefter 39.92.20(39.92.9%(39.92.20(39.92.20[39.92.9% [39.93.]0
ofe. - — 8.1 | Offer Price Rs. 3.00 per share R.s. 3.00 per share . 313@1_ 31?9\’@1— 31?9\’@1— 313@1_ 313@1— m_
T ofus ot 8.2 | Aggregate number of shares tendered 8,58,884" Nil*
i 9 srEfiued 8.3 | Aggregate number of shares accepted 8,58,884" Nil* uRféerd | oRférd | oRféa | oRferg | oRféra | aRférw
. 25,76, [ . | PRI Sk . . . . . .
8.4 | Size of the Offer (Number of shares multiplied by Rs. 25.76.652" Nil* q o T £342.9% | 4¢20.3% |9803Y4.32 £342.98 | 4¢36.34 [1803y.32
PUBL'C NOTICE offer price per share)
8.5 | Shareholding of the Acquirer before Acquirer :Nil Acquirer : Nil 2. |FrBEtiaRar feas Twr/ ((—ha)
g:g;‘(’] ;\aIILDMSIZ’;‘aRL Jg‘geiﬁa:zfgﬁr’:‘;ifﬁj Agreements/Public Announcement (No. & %) .
No. C-3, 1st Floor, Ashimita CHS. Ltd., S.V. 8.6 | Shares proposed to be acquired by way of Share (R, AT AR G JUARIHAD aq\zi) ¢09.3% | 903.9% | ¢VC.09 | VRY.00 | 9V8.02 | ¢Y4¢.40
Road, Goraswadi Corner, Malad (W), Mumbai - Purchase Agreement (“SPA Shares”) 3. &% F epradiaelaRdl Redos /( h )
B g Snare « Number Acquirer: 8,46,200” Acquirer - 8,46,200° 1A .
name. That said Mr. Ramgopal D. Saraf died « % of Fully Diluted Equity Share Capital 25.62% 25.62% (ford HEROT 9 JFUaTEIHD STEHR) €09.3% | 3%3.9% | <WC.09 | BR¥.WO | 3%3.84 | €4¢.40
intestate on 11.01.2021 leaving behind him, his i NN ~
only son Mr. Mahendra R. Saraf. That Mr. 8.7 | Shares Acquired by way of Open Offer g, |PRHIR PIBEiBRar Freas Twr/ (der)
Ramgopal D. Saraf has made nomination in the « Number 8.58.884" Nil* (ﬁ' TE[ X ) ey
name of his son Mr. Mahendra R. Saraf and 00 QY HTYRUT d UIIGICHD TR ¢019. .9 C9C.09 | BRY.V0 .8 ¢Y¢.49
daughter in law Mrs. Santosh M. Saraf in respect % of Fully Diluted Equity Share Capital 26% 0.00% EA EAEIL 8 389,89
of said flat and as per nomination Mr. Mahendra nga-r W ‘—_ﬁa
R. Sarafand Mrs. Santosh M. Sarafi.e. my clients 8.8 | Shares acquired after Detailed Public Statement 4. ' TRU Sk / ( )
became 100% absolute joint owners of the said « Number of shares acquired NIL NIL (QNHCN CARICLCIEARGSI QQ’)I(;M 7‘1'55[/ (?ﬁa)
flat and are in occupation and possession of the Price of the sh ired NIL NIL
said flatas co-owners. © Frice ot the shares acquire c -
i /tﬁa"y-zainTg anynativersefp‘ain;oé ~ % of the shares acquired L " CEESHEEE A ENGRNERN)) 9R1V.R0 | 3%09.2¢ | ¢gO.4% | ©R9.29 | 3%1.4%¥ | ¢¥¢.90
Interest over the said fiat or pal ereor IS aske: -
to put the same in writing to me / my client within 8.9 | Post offer shareholding &. | THYTT HIsdS 8RR | 1¥RE.O] | JBRL. VR [ JBRL.V] [BRK.0R | 38RK. VR
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